FORM G

INVITATION FOR EXPRESSION OF INTEREST

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN/
CIN/LLP no

Majestic Research Services and Solutions Limited
L72200KA2012PLC063818

Address of the registered office

2" Floor, Kalpak Arcade, No. 46/17, Church Street
Bangalore KA 560001 India

Address of the Corporate Office

C-509, 5" Floor, Kanakia Zillion, Gateway to BKC
LBS Marg, Kurla (West) Mumbai MH 400070 India

URL of website

https://mrssindia.com

Detalls of place where majority of fixed assets
are located

Mumbal, Maharashtra

6.| Installed capacity of main products/ services

Not applicable

7.| Quantity and value of main products/ services

sold in last financial year (As per Annual Report
for the financial year 2020-21)

Sales of Services amounting approx. Rs. 57.24 Crores

Number of employees/ workmen

0 (not known)

.| Further details including last available financial

statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events of
the process are available at:

Details can be sought in electronic form by email at:
ipvin.mrssl@gmail.com

10/ Eligibility for resolution applicants under section| Details can be sought in electronic form by email at:
25(2)(h) of the Code is available at ipvin.mrssl@gmail.com

11| Last date for receipt of expression of interest 14™ August, 2023 upto 17:00 Hours

12| Date of issue of provisional list of prospective | 21" August, 2023
resolution applicants

13] Last date for submission of objections to| 25™ August, 2023 upto 17:00 Hours
provisional list applicants

14] Process emall id to submit EOI ipvin.mrssl@gmail.com

Sd/-
CA. Vineeta Maheshwari

RP for M/s. Majestic Research Services and Solutions Limited

I1BBI

Date: 28™ July, 2023
Place: Surat

Registration No.: IBBI/IPA-001/1P-P00185 /2017-18/10364
Email: ipvin.mrssl@gmail.com


https://mrssindia.com/
mailto:ipvin.mrssl@gmail.com
mailto:ipvin.mrssl@gmail.com
mailto:ipvin.mrssl@gmail.com
mailto:ipvin.mrssl@gmail.com

T A A S
mimﬁ'-wl
TR, 0 Yal e,

i =i

TR AR Tl
[ateaat e St A wivw iz [afeall ptegwa diEe
i ) b, 3enn =0 g e (1) )

PUBLIC NOTICE
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e."-",-:.-_-] o 3T 213 Central Bank of India Mrs. BEARAT] SUBHASH JOSHI who
@. il dicedl Dhundalwadi, Taluka Dahanu was @ Jond Member of e RNA Regency
FOEM G Ceniral Bank of Indi i -
RAJARAMBAPU SAHAKARI BANK LTD.; PETH (scheduled Bank) SUELEEEIE Dist Palghar 401606 i e g g o

Recovery Department, Head Office. Peth. Tal-WALWA, Dist-SANGLI o wmﬂmm“&gﬁéﬂmﬂﬁ%ﬂm, i POSSESSION NOTICE

Hinduslan Naks, Kandval Wedl Mumibs-

FPIMN. No.- 415407 (For Immowable Property) Appandix IV[See Rule 8(1)] E“ﬁéﬂf% S Fha!:}a ﬂtﬂmm
Fh. No. 02342-252131,252133. Mob.-9860600700, 1. [ Name of e comperais debie-sicna Hajestic Fesearch Sarvices ond Sohilions | | “WhereesThe undarsignad baing the Authorised Cficar of the Cantral Bank of | ot e Socety died on 160020 mm,q
Email- recovery@rajarambapubani.org aifin BANT O LLE e 2 Limitad LTEame KA a0 2P CCEIaE India undsr the Securitizaticn and Reconctuclion of Fancisl Assets and | | naing any Nomination

Enforcement of Seeurly Interest Set, 2002 (54 of 2002) and I ewersse of
powets confered Undst Seckion 13 {12) teid wilh Plide 3 of the Secisiy Inferest
[Enfarcamant] Risas, 202 ssued Demand Motice detad 10-01-2022 issuad
under Saction 13{2) of the seid Act, caling upan bomosers Guarsntos Mr Kalpesh
Kursar Jayantital De and Mre. Jagruti Kelpesh Dhabuwala to repay menbaned
i ihe said Mofice being Rs. 17,54 440,63 (Rupoes Sovonteen Lakhs Fifty Four

The Sockedy heseby mwiles claes of
obyections from the hewr o hews of ofher
claimants [ shiscior or oigecton i the said
shares Bad iderest of the deceased i
mimbeey in he ceapilsl | property of the sociely

& | Adkdress of the neghtarsd cfice 2 Fieer, Kapak Arcate, Mo, 64T,

Church Street Bangaicre A 5505001 India
C-5019, 5 Fieor, Kanakia Zilion, Gateway
o BEC LEE Marg, Kuria (¥fesd) Mumbal

Public Notice for Sale of immovable properties

Bank has decided to sale following immovable properties.

A | Address of the Gomperste Gifce

Amm Bﬁl’llh:m.

e

Recovery & Write-off Department, Region
Carrecpondence Address :

E-AUCTION SALE NOTICE UNDER SARFAESI ACT, 2002

I-h'huuh,iﬂ Floor, Ranade Road & Gokhale Anad Junction, Gokhale Road (North), Dadar (West), Mumbai - 400 G28. Phoae Mo. 072- 24475012/57/58

E-aucdion Sk Mofice lor Sale of immovabic & Movabie Seoured Assets undor e Secisitisation and Reconstrucion ol Financial Assets-and Ernlocc oot of Secuwity nfmes! Act, 2002 read with provisolo R 875), 3(1) & 6{2) ol #ie Secuity irienest (Enforcemont] Rades, 202

Im Pursmance lo the order paszed by Hoan'bde Suprems Geurl dated 06 082019, 211002019, 13.12.2019 & 17.02.2020in 1. A. Mos_ 57018/ 2018, 130910/2018, | A. No. 186738/2019 & L A. No_23786/2020in Givil. Appeal. Ne. 20971,2017.

Nofice is horchy given to tho public m goneal and in parficular (o fhe Borrowss, Co-Borrowers & Guaranior Cormparies and Borrower Company its Tireclors/Guaranims, Guarantor Compamy AND that the bolow described immovabie & movable propuriies chiangod i fho
Secured Creditorn e possession of wihich has been taken by the Authorsed Officor of The Cosmaos Ca.Op. Bank Lid ., will be sold on e basis of “As is where i57, “As is whal is™, “Whalever thero is™ and “Wiltsowl Recourse” for recovary of Bank dues as per the bricl

i et e e D ot | | e, o copesct oo
\ : . & | Detafs of saee where magrty of Numbai, Yaacashta be caiculsled thereafier fram 10-01-2023 within 60 cays fum ibe dale of the | | 300 Cher DIRGE in Supporl of i Rer /e
1) Commercial Unit No.2 admeasuring 5012 sq. ft. (carpet) on 2nd Floor. and fioed gssels sre vesled ) ::':ﬂ;::enhwawwammhwmrallndmmpa}'imamuntm:ﬂlr:nte: mmmﬁmnﬁ
2) Commercial Unit No.3 admeasuring 5012 sg ft. (carpet) on 4th Floor, f | Imsinestnpnify ool paviufafnesvisen: HHlinppfienble herstiy ghven to the bunewer 2nd public in genersl thet the ungersigned hee | | cafsl / ropeny of the society. f o claims /
Inthe Commercial Building Known as “THE BUSINESS BAY™ situated on || | o e s e e e . | et posars pomfonot o M oy Sacion 13,461 o e 9 artony | | resebed o, e soceychad e e
the NA land admeasuring about 3455.7 sq. mirs., bearing Survey No.638/3 || | ﬂ:’;ﬁﬂﬁ:ﬁlﬂ-ﬁ im“ e ?’ﬁ&Hﬁ:ﬂgﬁﬁmﬁﬁmﬂﬁk“ﬁwﬁ;mmnnm st g g Dy gty
and bearing portion of Survey No.46, Hissa No.2(Part), Survey No.62. Hissa || [ Furher tess nduing el avaiebie i | Detsis can be scught m weckoric o T D e B e i | | o e e i of i i
No. 7(Part), Survey No 46, Hissa No 5E & Survey No 45, Hissa No.1(Part) of ASSOONIS (U SO ot pears. ki | By el el e L b | b s e
Village Mehili, Taluka Kurla on Kurla Andheri Road, in the Registration Sub- . i%ﬁﬁ?&ﬁm —_— mﬁw&%&&&%ﬁﬁﬁ;%|m| BpENEES, Cosis & ﬁ”ﬁﬁﬁ;‘miﬁm
District bFurIa. District Mumbai. Suburban and with in the limits of Municipal soctin 25421 of £ Godn el ?“;jf?t an‘ﬂ@m‘ bt Ifr?] Efﬁ%ﬁ :&Z";“; ] E‘é”&%"”ﬁ;@ﬂ“&ﬂ& ﬁﬂﬁl}:&ﬂ ﬂE['g} ;:;:;Itmn umm:g m ﬁﬂ&, Hﬁm e
et Srer il e for e g B L e Fiat o 703, 71 Flocr, Kalash Towet, Wing Bg, o 1. SectorNo 5 O Survey | | ammate e st
Interested parties should send proposal on mail address to prespociivs resciuten appicaes ) e P by lap i

dadar@rajarambapubank org and recovery@rajarambapubank org Mobile | | ™| s e T[T et HE 17 Hous e ey e e N il | Jemycthapernd
No 9561000830, 9860600901 4| Process emai i b st 201 i mras/@gmal g b i i 8072023 Fort Onbehalil
Chairman | 5220 2h 229 A ivea | | e, 1 a7 20) orral Bank of nchn il ok Comt el Sorpg

RAJARAMBAPU SAHAKARI BANK .LTD; PETH ﬂ;‘:ﬂﬁm&g{mmgﬁmmggﬁ -
(Scheduled Bank] Tal.-WALWA, Dist-SANGLI Emai: g mrasifigmail com ﬁ’ Saraswat
Bank

3. Mrs. Girija Goenka, 4.
5. M., Sucheta Goenka
Guaraniar li

Suchits (rpraksh Gocrik
M. Chrmprash

1 | Burrower - Mc mprakzsh Basanflal Goenka,
Co-Bormowers- 1. Mrs. Kian Goerka, 2. M Garay Goenka,

Companies-
1. Mis. Mirsh Hospitaiity & Food Solsbons Pl Lid
throwgh s Direclors &) Me Omprakash Basantlal
Goonka, b) Mr Gauray Ompralash Goonka, cf Ms

2. Ws_ Twinkde Ervirofoch Pyl Lid. throogh &5 Deector
Basandal Goenla

A TE11.2077
Mrs. Shwedha Maondlea,

hereesn

arl

tirther interest & changes

C. Censtructive-05.93 2018

fmz'um 18768, IVI118750, 129330, 1/ 12433€, B1254F, AT24116, 120794, 12415, 1238, A/12504, 120001, B12047.1 |

B 71173,19,128 94 plus zuﬂzﬁﬂﬁ  B12471-L, 1248, 12414 and C.5. Bo. 448 o Lower Parel Division ota] adm. mummmmmumsad[
iotal i part fhertiol adm. about 10000 sq.mtrs. on which fhe above 530 comimscial comple sides tha nams “Trade Werd™ fas: 1L T 231.00 Lakhs

been corsiuciod. And The abovesaid 171k loor premises adm. sboul 10500 sg.& Carpel Area im D wing of tho Buiding known 25| 1L 7 10.00 Lakh

particulrs given heseundes -
A. Date of Demand Motice [Date & Time af E-Auction

&t Name of Borrower/Co-Borrowersy B. Amount claimed in Bcscriion of Aasets | LHeserve Price

Mo Direclors & Guaranlers/Gearantors Compandes Demand Motice ILE.M_D. (Earmest Money Deposit)
€. Possession Type / Date IH_Bid Incremental Amounl

IF

Mlhal picce and parcel of the commorcial presmeses known 2= oniee 17T loer premises adm. abowt 10500 :q]tl:a'pli.lnlg 18.08.2023/ 1.00pm. o 2.00 pm.
{ sifizain o the Buding known &s “Trade World™ and (he s=d Solding i constructed on e piecs of lnd

its How 5. Mo}

Trade Workd topether with proporfionale share in the total land wndar the building and iogother wilh rights and authority Lo avall and!

'imiujlm'rmmauasmdhci&:swmmwhmpmmdimnﬁnﬂwwpaﬁspxm and together with right of
wilys, oasamanls mads dvailabée Fase promises.

L 723000 Lakhs

notice bemg X

Iltrmt-.':& Guaranlors-

Guarantor
Solufions Pyl Lid through
Basanifal Goenka.

1.Me I}Immmﬂmﬂ]d Goerka,
2. M Gasay Dmpraicssh Goenka

Company- 1. M's. Mirah Hospitality & Food| €.

2217

interesl & changes
Comshructive- 07 8
ils Director Mr. Ompsakash

theremn
2208

» (inor Towards East - Lako.

lard &5 binmidied as followes:
» O or Feweads East
» Onor Fewands Wost

= (o Towands West: Property ol Bham

¢ Land Citrus Rotreals Pyl Lid.

LE-

SCHEDU
03621 furiher | A8 hat pivce and parce of the HA. e which was incheded in 0d 5 No. 24682 and row adm. 1 H 90 Ares (RS No 18101, 17 Anes
L TUE, g (5. o T81/4), 11 Ares BD sqmirs (R.5. Mo 181/5), B ares 40 sqmirs. (LS. Mo. 181/B} totally adm. 2 H 27 ares 00 5q. ks g
mchdng 1 Acre 18 conds of bund proporty on e sooffom and vashom sites bogeiher with struchare stnding omon al stated in IL 7 138,00 Lakhs
Biock No. 10 in Parayoor imun and village. Tahsia Ambatappusha and Tishict Alappurta, staie of Kesala with right of ways, wsome
and parking avaiabilo io s.ad kind 2nd the said iolal ndis bounded 25 lollows:

» Omor Towands South: Canal_
SCHEDULE-N

Al haid paece and parcol of the MLA land adm. Approe 4.05 Ares comgeiesng of 5. Mo, 22714 {25 por fithe documoil) and 5.50 aes
I{a.:. et reenu records) in Reswervey no. 1ET3 stuabed in Block No. 10in Paravoor Muri and village, Talka hmhaiap];u&dmﬂi
District Alappudas, Kesaks togethor with strechee slanding herem all siuated in Block Mo 10 in Paravoor M and vllage, Tahiai
Asnbralappuert ared Dieslrict Alappusha, stato of Kereks with aght ol ways, sasemmont and parking avatable bo said kand and the s=id iokal)

- Pockailia River (Pallathunsthy rver) .« Onoor Towarts South - Land Cibrus Retreats Pyt Lid
& [Onor Toward=North © Propery of Bhamndasan

SCHEDULEN

| The: Hypothecatod Famire, Fxhaes, Inlerioes works, Phants and Machinzeis, Kilchin Eipaipmunts oic. instalied amd siuato n 2l the

| ahowa immaovabie Proportes in above mantionod Schethdes.

o [nor Tewands Morth: Property of Chellagpan and offior

E 18.08 2023/ 200 p.m.io 3.00 pm.

T1377.90 Lakhs

UESIEE 7 10.00 Lakh

Drale: 28,07 2023
Place - Mumbai

!Htl 1. For Imspechon of subject properly will be available wilh prior appeinimenl, 2. EMOVBID forms are lrocly awailable wilh Asiborized Officer and on Bank's Wobsile, 3. Plozse coniacl jor EMD payment defails o Aubherised Officer Mob.
TOI083Z7 AT/ 996097 ABAE BT T58517/BUTETHESTZ, 4. Lasi Dake & Time of EMD and KYC Documenls submission: 17.08.2023 wpto 430 p.m. for properfizsna. T& 2
STATUTDRY ROTICE:- Az per nule 6(2], B{E) & 9{1) of Securily Interes! | Enfercemont) Rules, 2002,
Thes neoftic also b comsadorml as a 15days' nolico o the 52 No. 1 & 2 abowe Bomowor, Co-Borrowers & Guaranbor Companius through ils Direchoes @nd Borroweer Company is DivclorsGasranbors, Gearanior Compames theoegh it Directors, of the sad loans abouwl haklieg ol
mabilic auction sale on the above montionod dade i the dues ano nol nopaidi lull bifom e date of peblic suciion.

Fear dhdaibed bewrnes & comoSions of e auction sale is availabln with e Bank Websile ie hilps: auclios-netice asps ARD fucBoms Wobsts Le. hitps )/ cosmosbank. auctiontzge: net snd nofice i published on SEBE websio Le btigs: www sebgovin
Sy

. sl :
= '. .- -. A .-
Beneral Manager & Authorized Dficer ﬂﬁ-l 2/1204/1 i
Under SARFAES] Act, 2002 Date : 2072007
The Cosmas Co-operalive Bask Lid. Mace : Farwel

A AXIS BANK LTD.

E-Austion Sale Notice for Sale of Immovable Assets under the Sscurittsation and Recenstrustion of Financil Assets and Enforcemant of Security Interest Act 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcemaent) Rulbe, 2002,
Motice iz hersby glven ta the public in genersl and in particular tz the Borrowen(s) and Guaranter{s) that the below described Imimovable properties are mongagedicharged ta the secuned credior, the physicel possession of which has boen faken by the Authorsed Officer of
Sacured Creditor will ba sold on “As s whara is5" , “As is what 5" and “Whatsver there is" basis on below mantioned dates for recovery of the sum mentzned below due to the following secured sreditors. The reserve price and the sarmest maney depasit will be as

Saraswat Co-operative Bank Lid,

B e Rule & (1} of the Security terest (Enfarcement) Rules, 2007]
WHEREAS the undersigned Deing the Awthorised Officer of
Saraswal Co-wp. Bank Lid. under the Secumbiation and
Recanstruction of Fimancial Assets and Enfoecemnent of Sacurity
nterest Aci, 2002 (51 ol 2002) and m memise of powers
candared under Sactan I (2} read with nule 3 of the Sacurity
mteres (Enforcement) Ruwles 2002 issaed demand nolice
dated 30072022 ca®ng upon the hommwesr Mr. Bhayade
laywant Gowvind & Ceborower Mrs. Bhayade
Sandhya l‘amnhu repay the amount mentioned in the
T 1357000/ (Re. Thirtesn Lakh Winety Sewen
Thowsand One Hundred Seventy Kine Only) &s on 28072022
plus inlerest and mcidental charges, § any, fhereon within &0
trom: the date of receipt of the said notice
The Borrowers / Co-Banower having fafed to repay the amount,
notice is hereby given io the Borrowers | Bormower and the|
Public in General that the undersigned has taken PHYSICAL
POSSESSION of the prooerty described heresn bedow in exercisa
ol prwers conderred on him undier sus section (4} of section 2
ol the At read with rule 8 af the Security Interest (Enforcemsant)
Rudes, 2002 on thiz 26.07.2023.
The Borrowers! Borower im partcular and the public
general are hersby cautioned not o deal with the property and
any deafings with the property will be subject o the charge
of Saraswat Co-op. Bank L., for an amount T 1350079/
[Rs. Thirleen Lakh Ninety Seven Thousand One Hundred|
Seventy Nine Only} =5 on 28002022 and imterest therean.
The Bormowers attention is invited to provisions of sob seciion
{8} of seckian 12 of the Act, m respect of time available, to redeam
the zacured assets.

Description of the Immovable Property
[quitable Morigage of Flat Mo 9 on © oo [Admeasaring abou?
READ =, ft. Carpet weal In the Bullding Keown a3 Yasant Hagar
(Co-op. Houging Society (1d Building Mo. 3. Survey Moo B2 38,
Willage - Mewali Past : Aadsi 12 Paawed, Bist. Hasgarh- 410 201 oweed by
M. jaywani Govind Bhayade & Mrs, Sandiya laywant Bhayade,

e ol

Branch Office : 3rd Floos, Gigaplex, NPC - 1, TTC industrial Area, Mugaisan Road, Alrali, Mavi Mombail - 400 705,
-Registerad Office: "Trishul', 3rd Floor Opp. Sarmartheshwar Templs Lavy Garden, Elisbridge Ahmedabaa - 380006

E-Auction

Sale Netice for Sale of
Immovable Properties

meptioned below. Please rafer the appended auetion scheduse for necesany detalis -

Auetion Schedule

gr. No,

2.

-

4,

B

Description of Proparty

All The Pi=ce And Pereel OF Flal Mo &04,
5th Flogr, F2 Wing, Mountain View Residency
Phase |, Vasrang Read, Khopali Thane- £10
203

Area fameasuring 436,66 Sg. Ft CarpetAres

AH The Piece And Fareesl OF Flag Mo 105, ©
Wing, On The 1st Fleor, Bullding Known As
“Vaastiu Yithal', Servey No. 122, Hissa Mo, 2,
Siuated A Vilage Viehurnbe, Taluks Parvel,
Raiged — 414 206. Ares Aomesauring 20.073
Bq. Mirs. Carpet Area, 3,138 Sq, Mir Enclosed
Badgomy & 3576 3g. Mir, Terrate fvea.

Known Encumbrances [if amy)

Raserve Prica(inAs.)

Mot Known To The Secured Credicr. The
Unpaid Charges Towards Elegiricity.
hiaiptenance | Tax, Bullder Dues Efc. ANy, Az
Applicabie

Rs. 284,008~ {Rupess Twanty Lakh Sixty
Fuur'l'huu::ndﬂn!ﬂ

&1l The Pl=ce And Parcel Of Plal Mo, 202, 2nd
Floor, Bullding Mo. 5, Galaxy Garden, Yangan|
Pashane Road, Teluka Karjat Dist- Raigad
410101, Area Admeasuring 22,266 Sa Mz
Carpet drea.

AL The Fiece And Parcel OF Flat Mo, 402, On
The Faurth Floor, Type-F, In The Building
Knaown Az "Thalar Matruchaya®, Lying Being
And Siluste A Vilage Pasthasl, Boisar West,
[hat-Falghar-401504. Area Admessuring
354 34 B FL Campetérea.

All The Piece And Parcel OF Fial Mo, 402, 4th
Flzor, Buliding Mo 3 € Wing Type £ Mest Lodus
Villages Umroli Tasi Palghar - 4100404,
Adreaauring. 3020 Sa. Mire

Mot Known To The Securad Creditor, The
Unpaid Charges Towards Electricity,
aintenence , Tax, Builder Dues Ele. [FAm A3
Agpiicanls

Rs. 29,00,000/- (Rupees Twanty Nine Lakh
Only)

Mol Known To The Becurad Creditor, The
Unpaid Charges Towards Elactrigity,
Mainl=nemce, Tax, Bulder Dues Ete. I Any, Ag
Agplicanls

As. §,03,280/- [Rupess Nine Lakh Ninety
Thres Tholsand Twoe Hundred Eighty Only)

Mot Knewn To The Sscured Craeditor. The
Urpaid Charges Towards Electricity,
Maimtenance, Tax, Bullder Dues Ete. If Any, Az
Anglicable

Rs. 10,16, 712} {Rupeess Ten Lakh Sixiesn
Thousand Saven Hundred Twehie Only)

Mot Wnown To The Secured Credicr, The
Unpaid Charges Towards Elagiricity.
Msnisnance , Tax, Bullder Dues ko ANy, As
Applicabis

Rs. 11,310,254 (Rupess Eleven Lakh Thirty
Dina Thausand Twe Hundrod Sikty Foiir Only)

Earnest Meney Daposit {inRs.)

R=.2,06.400/-|Rup=es Two Lakh Six
Treaueand Four Hurdred Onfy) Through Od In
Favor Of s Bare Lod.” Payabie At Mumbai,

R=.2,00,000/-Rupses Twoe Lakh Ninety
Thousard Omiy) Through Dd In Favor OF Axis
Biank Lid." Paysbia At Mumbai

F=.00,328/Rupses hinely Mne Theusand
Three Hundred Twenty Eight Onhy) Througn Dd
In Eayar OF Auis Bank Lid " Payable At Mumbad

Red 01,6710 Risees e Lakh Dne Thousand
St Hunared Severty Ome Only) Through Od In
Favar Of iz Bank Lid Payabie Sthidumbai.

Re 113126/ Rupess One Lakh Thirkeen
Thiougend Cre Hundred Teenty SocOnly) Through
D InFayor CF Axis Bark Ll Payabiedd Mumbai

Bid incramaental Amaount

R=.10,000/-[Rupeas Ten Thousand Only)

Rs. 10,000- (Rupess Ten Thousand Only)

R=. 10,0040- {(Rupess Ton Thousand Only)

Rs. 10,0040/ {Rupoes Ten Thouzand Only)

Ra. 10,000/ - [Rupacs Ton Thousand Oty )

Last Date For Payment OF 25%
Of Accaptad Highast Bid For
Comlirmed Sucoez=ful
Bldderinelusive OF EMD)

i 04022023 Up Te 05:00 P At 3rd Floor,
Gigaplex, MNpz - 1, Tl Indusitrial Area,
iugalaan Road, Airall, Mayi bbb - 400 708

THE01.09.2023 Up To 05:00 PN, A 3nd Floor,
Gigaplex, Mpc - 1, T Indusirial Area,
Mupatsan Road, Ao, Mav] Murmizai - 400 708

THE04.09.2023 Up To 05:00 P, A3 Floar,
Gigaglex, Mpc - 1, Tw Indusinal Area,
Mupatsan Road, Ao, Mav] Murmizai - 400 708

T 01.09.2022 Up To 05:00 BM. At 30d Floar,
Gigaplex, Npc - 1, Tk Indusirial Area,
Kup&san Road, Airoll, May! Mumbal-400 708

TiE 04.09,2023 Up To 05:00 P.M. At Axis Bank
L., 3rd Flear, Gigaplex, Hapc - 1, Tie Industrial
Arema Mupaican Road, Aroll, Mad Mumba -
400708

Datn, Tima, And Wenue For
Public E-auctien

Date for Inspection of properties |.

Cost of TonderBid Cum .ﬁuuiiun
Farn

On 04053023, Betwssa 01.00 P And
02.00 P Wik <Unlimited Epfensions OF §
Minutes Each A Web Portal hitps: e,
Bankeauctions.com> E-Auction Tender
Desuients Containing =-Auttion Bid Farm,
Decigration Eic., Are Avafable in The Webeis
'-‘.ZlfThi Sammﬁ'ﬂﬂdarﬁam:}nwm

.ﬁa AB per pmrappmmrnantmaum-:nmd ﬂ‘l'u::ar
R, 2600 by 0. 0Lin Favour aof "Axis Bank Ltd"'

On 04,08, 2023, babwasn 01,00 PN and 02,00
P.M wilh <unlimied sviensions of 5 mindes
gach at web poral hitps:www.bank
eauctions.com® s-auction ender dogumaents
earaining a-auchk bid foim, decaralion sle |
gre avallsbis in fhe website of the Service
Provider as mentioned abova

ﬁ.a F'annnr.n’-.ppolmmant Offudhorzea DﬂTc.-ar

H! 250/ By 0.0 In Favour of "&xis Ea,nk Ltd"'

On 04,08, 2023, babwaan 01,00 PN and 002,00
P.M with <uniimies swvensions of 5 mindides
gach at web poral hitps:www.bank
eauctlions.com= E-auction fender dogwuments
earlaining a-auchk big Torm, desiaralion sle |
gre evallsble |n fhe wabsie of the Service
Prowider as mantioned abova

Aa F’arFﬂcf.-'-.ppl:-lmmant Li'fMﬂhl:rlzB-n amaar'

R: 2580/=By D, In Favnurnf".ﬁ.ﬂt Bilnii Ltd"'

On 04.09.2023, Batwesn 01.00 PN And
0200 P.M Wih <Uniimited Exlansions of §
Mimses Each Al Web Poral hitpsiwens,
Bankeauctions.com> s-Auction Tender
Dotufients Containing E-Aucton Bid T,
Declaration Etc., Are Avallabie In The Websits
Of The Sarvice ProviderAs Mentioned Above

A3 Féri’nnr.*«ppolmmam D“l'.l".l.ﬂhl:ﬂ:ﬂd} I.}fﬁcar

Rz, 280(= By DD In Fwnuruf".ﬂu:ﬂ Bank Ltd"

On 04.09.2023, Between 01.00 PN And
02,00 P8 With <Unlimited Sdersiors of 5
Minues cach Al Web Portal hittps:isnaw.
Banksauctions.com®> E-Auction Tender
Dotuments Containing E-Auction Bid Farm,
Decleration Sic., Are Avalable In The Weheie
Maﬁemmﬁwdar%hhnmadﬁbwa

A& Per| Fr}ar.".ppdnhnam 'iJfH.lﬂ'u:-rlzad ammr

HL 2500=By D.0LIn r'ivwrf"'.q:m Bank Ltcl"

Bidders

Raturn Of Emd Of Unsuccessful \Within Seven working days from the date of

Auchion,

Within Seven Working Days From The Dats
Cf&ictian

Within Seven Working Days From The Date
Cfdwction

Within Sewven Working Days From The Date
Of Awrtion,

\Within Saven Working Days From The Date
OfAuciion

Laxi Data For Paymant OF 25% OF
Accepted Highest Bld For
Caonfirrond  Succassful Bidder

The payment should be made tlest by neot
warking day from the date of bid confirmation.

The Payment Shoud Be Made Latest By Meot
Working Bay From The Dete GFf Bid
Canfirmatian.

The Payment Shoud Be Made Lalest By Meoxt
Warking Day From The Date Gf Bid
Canfirmatian.

The Payment Should Be Made Lalest By Mext
Werking Day From The Date Of Bid
Confirmation.

The Payment Shauld Be Made Latest By Naxt
Working Day From The Date OFf Bid
Comfirmation.

lirelusive OFEMD)
Last Date For Payment OF |'Wihin 15 days from the date of Sals|Within 15 Days From The Dete OFf Sale | Within 15 Deys From The Dats O Sals| Within 15 Deys From The Dets Of Sede| Wihm 15 Days From The Dsle Of Babe
Balance 75% OF Highast Bid Confinnation Canfirmatian Canfirmatizn Corfirmation Confimadion

Lean Details

Publication Dats OF Possession
Motice

ﬂﬂ.[l‘l _2I]23= [Frte Prass (] + Nav Shakli 1I'l.n"'|n|‘

2'I Il'i" 2I]22 In Free Press Joumal (English) &
Mavsnakd {Waratnl Languegs)

| 18.00.2022 (Free Préss (E]+ Nay Stakt (W)}

Borrower! Guarrantors -ri!li[nsh COgale Milesh Vitthal Childant, Malfika MNilesh | Prakash Balu Gangawane, Arti Prakagsh | Prashant Jaikant Patil, Anjali Prashant | Gipta Mani Shankar Budhuprasad, Gupta

meorigagor Nama & Address Foom Mo 06, Chawl Mo, 2, Wikl Chawl, |Chilwant, 302, 3nd Floor, Nesdkanth Wiezhwa | Gangavane, Room Moo 29, Shei Hrishna | Patl, Room Mo, 03, Unit 31, Ekta Magar, Aarey | Poofa Mand Shanker, Rm Mo, 13, Baldhanath
Bandraksrasd., Subhash Road, Jogeshwarl |Fej 1 Usr Mr Gacndevi Mand, New Panvel E | Chawl Samarth Meger Behind Suman Magar | Milk Colony, Asrey Rd, Nr Keshmir Gardan | Shukla Chewl Sughash Mgr Mr Hanuman
E Mumbai - 400060, Also At : Flak Mo, 504, | Mayi Mumbal, Hivi Mumabi - 410208 Chembur (E) MumBal - 4000719 Garagaon E Mumbai -400 065 Mandit Jogeshaari East Mumbai - 200060
5th Floor, F2 Wing, Mourtain View Residency | Alse A Fist Mo 105 C Wing 13t Floor, Vaestu | Also Al Pt Mo, 202, 20d Floor, Bullding Mo, 5, | Alse At Flai Mo, 402, dth Fleor, Thakur| Alse Af Fial Hoo 402, dih Floor Bidg Mo, 3.
Phase |, Vesrang Road, Khopoli Thane- £10 | Vitha! Survey Mo 1222, Vichumbe MNew Pamwel, | Galaxy Garden, Vangan! Pashsne Road, | Matruchaya Wing - F. Sihusted Al Vilage | € Wing, h Tvpe E Mest Lofus Village Umrol
203 Raigad 410 208, Taluka Karjat Dist- Raigad 4 10107 Pasthal, Boisar West, Dist - Palghar 4015804 | Easi Palghar -4 10404,

Loan Account No PHROST40157TS14 PHROEEI04068124 PHROST40E925163 PHROET3037E2 186 PHROSTS036336TS

Date of Demand Notice U/SEC. | 20004/2021 DEDZZ020 zdindizoz1 3NDE2019 E0/0412021

"IE-{iJnf SARF.&EﬁIAﬁ

Asnt. Of Datnand Netica Uis- 1:‘}12] Re. -1'1,25,-2'!1{- Lﬂ_up-ees 'l'.'re'r;}' Cne Lakh|Rs, 10,7369 ('Hupees Ten Lakh E_m'eT'ﬂ',' | Rs. 1259:119; ﬂﬂnpees Twetve Lakh “TEI'IT!" Rs. B,84,525/- qﬁ?u'peﬂ _lghthMneanu.u Rs. 1i,-ai_.§?ii': Pus Future |merest And

Of Sarfees]fct {In Rs.) Twsanity Five Thowaand Twe Hurdred Minety | Thres Thousand Six Hundred Finoty One Only | Nine Thousand  Four Hundrad & Nineteen| Thousand  Five Hundred & Twenty Three| Charges WEF 16042021 A3 Per 132)
One Only) i Cirdy } Cinly) Modice Dadmal 20004, 20217

D-ahac-f!‘hyshﬂhﬁasalon 05.01 .2023 15 tl? 2I:l22 13 t:IEI zm ID.M.M 05042023

D1.07.2022 In Free Press Jeumal [English) &
Mevenakd (haratil}

42.04.2033 | Free Press Jaurnal (English)
Mevehaktl (Marsthl)

Outstanding Duess {INRE.)

Re. 2748 891/ As On06.07. 2023

Rs. 15,36, 27025 On 06072023

Rs. 12,63, T25- A Dn 06 07 2023

Bs. 10,94, 704/ A5 O (G 0T 2023

R=. 15,88,2860- A5 On 06.07 2023

For detailed terme and conditions of the sale, pleass rafer to e link provided In the secured creditor's websie e, hitps:iisww axishank. comiauetion-retall.

Far-any athor egsistance, the Intonding biddars may contact M. Shamkant Senavans, E-mall ID: shamkanteonavansgiazisbank.com or Contact 919760699372 of the Bank during «ffice hours from #:30 a.m. to 4:00 p.m: The bid i= not trensforable

This Notice shauld be considarad as 10 Days' Notice under Rule 8(8) of tha Security Interast (Enforcament) ruls, 20402 to the Borrowsrs.

Date @ 26/0T/2023, Place * Alroli, Navi Muinbal

Bl
Authorized Signatory, Axfs Bank Ltd.

PUBLIC NDTICE

SATCO CAPITAL MARKETS LTD.

17, NOBLE CHAMBERS,GROUND FLOOR

JANMABHOOM] MARS,

CIN NO.UGS390MH 1989PLC031505
26456666 26556767

REGISTRATEDN CERTIFRCATE NO.INPODOCCI4T2
Calegnry ol imermediary with 5B Portholio Manager
Far, SATCO CAPITAL MARKETS LTI s

PLACE: MUMBAI RAJEMDRA BARAMI

PUBLIC NOTICE

Matice & heredy' gaen Lo Public al bege on)
nefall of Mrs, Swali Ulhas Khanalkar)
{Irargrtifler referned 10 2% Ty dienl”) e e
Preinry describid in Schedubs heten balkow g
owned by Mis. Jyotl Industrial Works)
herginaler rafumed o oas “Dwout(s)  and
was puchased nem M Jagdish R, Mekea by
an Insrument of Transker dabed Z2nd Jamary
1880 and Supplamantary Agreamant dabed
20th Fabnary 1984, bolh by paying rmousis
sampduty
MUs. Jyoli Indussrial Works trough #8
partner b, Mikhil Desai and others daims to b
e owner of the =aid property and has assured
us. that Sey Bra in possassion ol the sad
property, He has furlhar aseared that he has
clear b mearketatie 1ie and B said propesy s
e from gl encumbrances & he hias kil nghls
10 sed the seld property. That by Nishil Desal
on behalf ol itz e hava decided f Sak
e said peoperty oy Ghent
\fée are vealigabng the e of the owners)
ol The captoned gald propey. Sy person
nunving &y g, lifie, interes], ciaim or demand
whRlssver in respect ol the safd groperty Dy
ey of shle, inherfaree, Demues], exchangs
gill, passession, rust, marlgsge, [Ease
Aoenis, e change, lendncy, 15 percknty
maltlanance, sasamend or under any|
agresment gl Saks or Power ol Aoniy, aglion
right of Tirsd ruliisal or pro-cimedin whedsoeyer
ar atha rwise hosoener arsd who havy afmady
Bed =l daim, dspube, peliton, spoesl o
uifer bka procesdings o obtainod any decree
award or ciher ordor concaming the subjed
matier of the said Scheduind Propery or who
niend o fila any such proceedings as
dascribed shove for erdomng their night in e
zail Geheduled Property, &= hansby neguined o
subimit 8l heir ohyeciions and clams in witirg
aiong wilh supportive documssiary proals
hareol. w0 ihe undersigned 8t the address
manlioned hareln bekew within FOURTEEN
days from the debe of the publcation of this
natice, &5ling which the sale ransactun shali
e conmpleted withoul any referance fo. such
nighntl, e, inerest, daim or demand end the
saime shal be deemed 10 five been walvad o
all inlends and purpcaes. Claims. withowd
doouneiary proots adlar objections diredty
publizhed in nawspaper ahall nol bel
corsideredas vald
Schiduln of e Property
UL THAT piece-and parcel af Gaa no, 08, on
zround Floor, admeasuing aboul $16 w8
chrial arps, 6 Dhe gacinly nomed Thel
Goragaon Mohle Indusidal Pramees Co-op
Sce. Li,, lying, being and siluaied a1 LB, Patel
Road, Goregaon [E), Mumbai 20 163
Date : 33072023, Place : Mumbai
Sdi+, Devanshi Joshl, Advocate
High Court. Bombay.
INSIGHLA ATTORNEYS,
5035 Jed Floor, Rustomijse Eaze Zone Ml
Goregaat = Mukid Link Foed
Matad [West], Murmbal — 00 8.
Coring Ma; +51 BTREGEINTS
Errsil 10 devansiijagad Sorsl.oom
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SHRIRAM HOUSING FINANCE LIMITED

Ao O41,: Difice Mo 123, Anganpa Nacken Streal. Chennai-R0NNG01
5 H R | n & m Head (ifice; Leved 3, Woeknandt Towers, East 'Wing C-2 Block,
Housing Finance | Bandra Kura Complex, Bandra (East), Mumbai 400051,
Wabsie: www shrirembousingLn

POSSESSION NOTICE

Whareas the undersigned being the authorised officer of Shriram Housing
Fingnce ‘Limited (SHFL) under the provisions of the Securitisstion and
Reconstruction of Financeal Assels and Enforcement of Security Interest Acs,
2002 (sand Act) and m exercise of powers condermed under Saection 13012) of
thee sald At read with Rule 3 of the Secuty Intarest (Enfarcermant) Rubas, 2002
{5aid Rules) lsswad desnand notices lo the Bormowers datalls of which are
mentioned in the tabla below to repay the amaunt mentioned Inthe saed cemand
nodicas,
The Borrowers having failed 1o repay the amount, notices are hereby glven to
the Borrowers and the public in general that the wndersigned being the
futhorized Officer of SHFL has taken the Symboli; possession of the
marigaged propedsas dascribed sarein belaw In eoercis ol powers conbarred
on himyher under Section 13(4) ol the saic Act read with rule B of the said Aules,
on this 251h day of July 2023,

Barrower/Co-Borrower

Kame & Address

1. MRS. L KUMARE W'D SRINIVASA G,
2. MA. SRINIYASA G 5/0 GURUVAPPA,
Riat: Anmjaneya Cotton Ml Badavane,
Thotahunse Post, Davangere - 577 003
Also AL Mrs. L Kumari, Proprietor, M/S.
Veerabhadreshwara Provision Stora,
Anjaneya Cotien Mill Badavane, Tholahunse
Post, Davangere, Karnataka - 577 003
Alza AL:  Plat Mo_ 157, Door Mo_ 322/ 3/
157, Anjaneya Caotten Mill Workers
Badavane, Averagere Village, Davangere —
57T 003

Amaind dee 25 per

Demand Notice
Rs. 12,57 146/ (Rupees Twehig
Lakhs Fifty Seven Thousand Orsg
Hunsdred and Forty Sk Galy) in
respect of Loan Account Mo
SLPHUBLIODODOAG a5 on
V205 A023 wth furthir Inderest
at the contractual rate, within 60
days tom the receipt of sald
ftarlics,

Notice dates: 12,05.2023

Description of Property

All that plece and parcel of ihe Reskdential Property bearing No. 1661, iz
Khiatha Mo. 422, Its Khaneshumar No. 322/2, SHe ne. 157, s eurreat Daor No,
32273157, measuring 9 ' X 30 Feets, owl of 22 + 40/ 2X40+ 20/2 in the middie
porlion, SHuated at Anjaneya Collom M Werkers Badavans, Averagers,
Davangere Taluk and District and bounded on the: East : House Properly
belongs fo Lakehmi bai in the same Sile no and common Wall, West - Praparty
belongs i Erishnanaik 5/'0 Lakyanaik in the same sileno., North; Sile Mo. 145,
Souih: Road.

All that piece and parcel of the Residential Properly bearing Moo 1681, iz
Khatha Mo, 422, itz Khaneshumari No, 322/2, Site na, 157, its current Door No,
JE2AGT, meazuring 9 V5 X 30 Feets, oul of 22 +40/2040+20/2 towarnds
western side, Sliuated at Anjaneya Cotton Mill Warkers Exiension, Averagers,
Dravampgere Takuk and District and bounded on the: East . Property belongs oL
Kumar], Wes1: Road, North:  Site No. 145, Soulh : Road,

Thes notice 5 also hereby to caution the ganerad public a1 farge that the
authorized officer of SHFL & in the Bwlul Symbolic Possession of fhe
Irnenovanle properly mertionad harein 2bove and the Bodrewess of any person
shall naf atter receipt of thes notice franster by way of sale, lease or atherwise
daal wilh/ alisnate any of the abave menlioned secured as5es relesrod toin Lhis
niotice, without priorwritten consent of SHFL

Tha borrower's aflenfion 5 Bwled 1o the provisions of sub- seckon (8) of
soction 13 af the Act, inrespect o time avasable, to redeem the secured assets.
Place: Davangerg G- Athonsed Officer
Date + 25-07-2023 Shefram Housing Finance Limibad

OFFICE OF THE MAMLATDAR TISWADH TALUKA, PANAJI GDA

Mlutation Case No. COMP Mutation/ 39243 Taleigao

1. Mirtikumar Chimamlal Shah. 2. Marie Shah, 3. Represented by Powar of Attormoy
Mrs, Sunitn 2hah Rio Machados Residential Cave, 4. Dana Paul Taleigas Goa,

W e Applicant

1. Akor Renl Estabes Pyl Lid, offics 3t Velno Bulding, Pargl, Gan, 2, Aes Maring «
Lopes Rfo Chinchinim. Sacete, Goa. 3. Angels Souza Machado ro Primavera bulding,
Pt Iy Wy CHA Ktk Acidamy, Paregi, Teswadi Madhs Goa, Goa, 4, Asdanio Mading R
Carenzalem, Tiewadi 5. Ardno Carvatho Rlo Cansaubm, Mormugso, Goa 6 Caclda
Consclacan Goretf Femandes Marling Rio Caranzalem, Tiswad, Norh Goa, Goa. 7
Cartos De Costs Maring Reo Agsolma, Salcele Goa, § Cristovas Mara Jose Anlonia De
Memares Rilo Fomtamhas, Panaj Gea 9. Deriel Fragose Rodngues Rio Talsigan, Tiseadi,
Werlh Gem, Gon, 10, Ena Sauza Machado ¢ Costa Martirs Riv Assoina, Sakeete Gaa, 11,
Evalyn Lucy Machodo Godin Rio 585, Domiur Leyout Bangalore - 560071, 12 Falima
Marling Rie Caranzgiem. Tiswadli, Modh Gea, God, 13 Fesnando Lordes Markrs Ri
Carenzalem, Tawad, Morh Goa, Goa 4. Frendeco Xavier Agnelo Do Pepetua Sccomo
Menaies Rio Pune Maharshira 15, Frandsea Xavier Merting Rlo Caranzalem, Tiswadi,
Pacrth Gom; Goa, 16, Francisco Xaver Perars Rl Ulonda, Majorda, Saleste, Goa 47,
Lewinia Lopes Rdo Fiat No. 3, 15t Floor, Merygold Buiding, 54 Inez, Pensji, Goa. 18. Liia
Pledade Loumes Mating & Parera Rio Ulorda, Majorda, Sakete, Goa, 19, Lonrdes
Iarting & Dias Rio Bandra, Bombay, Maharaahira, 2. Luiza Flomena Lourdes Marins &
Femandies Rio Aquem Baixg, Margao, Salcele, Goa 21 Mana Concaag Xaaar D Mely
Souzs Machado Rio Dondrem Teleigao, Tiawadi, Norh Gog, Goa 22 Mas De Jesus
Falima Menezes Rfo Fordainhas, Pangj Goa 21 Maia Janize Da Conpexcao Jose
Mereqeq Rig Talensn, Tiswadl, Morth Goa, Gog. 24, Marguenhas Mading e Carealho Rio
Canzauim, Mormugaa, Goa 25, Miguel Joae Martins Rlo Careraelam, Tiewadi Horth
Gom, Gan, 26 Oscar Lopes R Chinchinim,  Sakcete, Goa 27, Pamela De Seuza
Braganca Rio Geinsevaddo, Mapusa, Bardez, Morh Goa, Goa. X Pauo Balon
Femandes Rio Aguem Baio, Margao, Sakcele (Goa, 29. Guerobing Maring Rig Flal Mo
3, it Floor, Memyood Bullding, 5t Inez, Panefl, Goa. 30, Iva Machado Braganca R
Gaunsavaddo, Mapusa, Bardez, Modh Goa, Goa 3. Guiharme Perpehm Hamilian
Soyza Machado Rio Portsvaddo Siokm. Mapusa Goa. 33 Mana Lourdes Praxedes
Beusnute & Machado abes Maria Marting Machado Rio Hono. 131, Gaunseveddo, Mapusa,
Bardez, Morth Goa, Gaa, 33, Widell Akara Souzs Machado #ias Avard Soizs Machido
3. Rfo ‘Primavers’ building. Mast o the Old Kala Academy. Pangji, Tawsd, Mordh Goa,
Gug. 35 Slarley Francis Sodin Rip 585, Domiur Layoud. Bangakre-360071 36 Lucs
Eulaba Machade & Braganca, 37, Vesco Machado Bragerca 38 Virga Memezes &
Braganca Al Rip Gaunsawaddo. Mapusa, Bardaz, Morh Goa, Goa. 30, Mara Efsa
Miachado & Braganca 40, Assuncan De Braganca Bom Rio Mapusa, Goa, 41, Umedlana
Famandas & Marting Rlo Ceranzslem, Tigwad, Norh Goa, Goa. 42, Ralph Dias Ao

Bandra Bombay, Maharashira
PUBLIC NOTICE

Applicatian recarved from Mr. Kirtikumar Chimanlal Sheh end Mrs: Mane Sheh Rio
Machacdus Rusidential Cova, Dona Paula Taleigay Gos. Requesting thamin o inchide
their nameas in the Oncupesis columra in form ne, 1 & X1V of survey Mo, 2821 of Village
Tafergan of Tiswadi Taluka as the appicant have acquired rights on landed propearty
admeasuring ars of 650 80 mis as per Sale Deed bearng Regisinaton Mo, 343401
Digted 14031991 in Book Mo. 9 Wol. 130 bafore the Sub Ragistrar thas Goa.

Hnd wharaas fhe nofca 1 tha Form X (Under nule 10) of the LAC. 1568 issued to
hee opporsts 8l i sl knoan aodrass ralum onseraed back wil postal remark
“Unciaimed” unserved 3s tha appicant does nol knoan the datal addresses of tha
kel hinies of the apponents and ther Riffier sddresses

And whereas the spplcant has prayed vide his application recenved on 107072023
far subsiiuled sericl, by publication of sublic nofics in any one daily rewspaner a5
required undsar ander ' e 204 4] of C. P C. 1808 88 the appiicant does nat know the
dhatgil lngal baks of the daceased nor (hair addmsses.

Meew, Ihanaforn, @ any persan having any abjection 1o the above said musalian entry
are called upon and to submit thedr chiaction fo me eithar araly or in witing wenin
fifteen days fom the date of publication of $is nosce.

Pase nate fat if Mo Objecton s receted by me wilthin sald pencd of fitteen days,
it shedfl be presumed that they sgres o tha mulslion endry. The mutsbion will be cerfifisd)
iy any other days dler the above penod is o,
Fhace: Purdai «»

Boi-
! (Sanjivani J. Satardekar]
Diabe; 20073023

Jaint Mamiatdar- ||l of Tswadi Taluka

i
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WORLD LEADER IN AIR COOLING

Thinking of Tomarrow

SYMPHONY LIMITED

(¥ in Crores)

Extract of Unaudited Consolidated Financial Results for the Quarter Ended on June 30, 2023

Quarter Ended | Quarter Ended | Year Ended

Particulars 30-Jun-23 30-Jun-22 31-Mar-23
{Unaudited) (Unaudited) {Audited)
Rewvenue from operations anz 329 1,188
Profit before Exceptional ltems and Tax 32 38 152
Exceptional itams 2 . -
Profit after Exceptional iterms and before Tax a0 a8 152
Net Profit after Tax for the year/period 24 29 116
Total Comprehensive Income for the yeariperiod [Comprising 24 21 107
Profit for the year/period (after tax) and Other Comprehensive
Income (after tax))]
Paid-up Equity Share Capital (Face Value T 2/- per sharej 14 14 14
{Refer note no. 3)
Reserves excluding Revaluation Reserve 867
Earnings Per Share (of ¥ 2/- each J#
Basic & Diluted (¥} 3.44 4.21 16.66

# EPS is not annualised for the quarters ended June 30, 2023 and June 30, 2022,
NOTES:
1. Key numbers of Standalone Results are as under: _ (¥ in Crores)

Quarter Ended | Quarter Ended | Year Ended
Particulars 30-Jun-23 30-Jun-22 31-Mar-23

(Unaudited) | [Unaudited) (Audited)

Revenue from operations 172 208 885
Profit before Tax * 18 a3 216
MNet Profit after Tax for the year/period 14 25 165

equity share of ¥ 2/- each amounting to ¥ 6.90 crores.

Place : Ahmedabad
Date : July 27, 2023

* There was no exceptional / extraordinary item during any of the above periods.
2. The Board of Directors in their meeting held on July 27, 2023 declared 1st interim dividend of

3. The Board of Directors of the Parent Company at its meating held on February 08, 2023 and the shareholders by
way of postal baliot on March 5, 2023, approved the buyback of $0,00,000 fully paid equity shares of the face value
of £ 2- each, aggregating to 7.43% of the paid-up capital of the Parent Company from its shareholders on a
propartionate basis through the tender offer route at a price of ¥ 2.000/- per share for an aggregate amount not
exceading ¥ 200 crores. The Parent Company concluded the buyback proceduras during the guarter ended June
30, 2023, and accordingly, 10,000,000 shares were extinguished.

4. The above is an extract of detailed Financial Results filed with the Stock Exchanges under Regulation 33 of the
SEBI (Listing Obligations and Disclosure Requirements) Regulation. 2015, The full format of the Consolidaied and
Standalone Financial Results for the quarter ended June 30, 2023 are available on the Stock Exchange websites
wiwvw . nseindia.com, www. bseindia.com and on Company's website www._symphonyfimited.com.

2 1/- (50%) per

By Order Of The Board
For Symphony Limited
Achal Bakeri

Chairman & Managing Director
DIN-D0397573

WoHd s lading air copber Company. Availahle in more than 60 Coumtries.

e Bak|

-
Ny anes: s Bl TP Foikit OB S ede £

Symphonay Limited, Symphony Howse, FP-12 TE- 48 Bodakdsy, O 50 Higheay, Ahmedabad S80654 india
Ch: LI22CL0J1%EBAPLOOI0IIL | ' Wab: wues dpmphoeglimibed 2om | Emell eorpecsieaympnany imited com | Bhose: +01-78-662 L1181 | Faez < 51-70-G62101 2%
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BENGALURU

B THI COUAT OF THE EZed ADDITIDNAL CRIES
SITREFULITAN RMAESTRATL. BANGA|OR

C. Misc, No. 8856/ 2023
PETITHONER: 1) EOSNA. Wu ZAD SHAREFF ALIAS
EUBHAH, gl absetl b yooni, Flon Ko 5, Bampung
Rarasut Bdkhag, Gl iass Wik B, &l Dabge
Besgmiuu DAL, | e
BESPOMUENT Tae Chisl RegimeanThs Camvvsslsees,
Drsnni fagdare Mateeegum Fbhe, ymuae

FUBLIT kATl

Vborren, fas e o bl et ferariesng m
vl by b in v ] gt pmiterly
16 ol The searh &l Seabead of geidione Wi wee. Dy
e b Zaki Shansll z Julhar $'o Bafiman
Bhiriall, sngasi o P02 0 . Tl ekt d P i
Aeed. Huw Poajs Derdon B g i
BT Py phd 2 e covi e o
vy persan rierarsted o fl e Tm ehisonae
g apgeny af [V &M o0 STER-N2Y

Business Standard

U8 THE COUNT OF THE KV ADDL CHIEF
METRIPLITAN MADISTRATE AT BERGALURD
C. MISC. Na. 375172023
BETWEENR: 1. T VENKATES AN,
Sk Thamgassjan . PETTTRGME
ARD: The Regiatrar of St & Dawrth, s of b

Mantal Health
el shais s

mental hizalth

regetan e Deth of the petthone: Sather by name
Seron T, Wiie, Tirpaganan g gened o 25-12- 2000w
Mak. Jed Boor, Vosyska Hoger Horgesandra
Bengalora BROOGE, Aoy perscn mivreshsd m Sis

Thiz one-gay workshop focused on -
Bringing awareness about {he importance af

Commissioner, B B M.2 Bengalurw ... WE”-hf.'il'hﬂ-.

i the students in ti
BUBLIC BOTECE Consciousnass among he students in tmes

Wherass, @ shavn namesd geahanes fes Hed of slress, and furn-filled  activities were

[oatiinn) e g it i 92 U Respondent frwsin

involved in engaging students in order to
copa with stress managament

| FRiDAY, 28 Jutv 2023 Business Standard

RNSIT MBA HOLDS A WORKSHOP
epartment of RNSIT MBA & Research
Centre, Bangalore, successiully organized

a workshop on ‘Mental health awareness’ in
collaboration with Mational Institute of Mental

The session helped students to manage and
control thelr mental heaith. 'Stress is not
what happens to us. IU's our responsa 1o whal
happens, and response is something we can

e o7 Py, Belen B lpwbls 23 ! :
E:'""'::“I'- st e ool Health and MNewroscience (MIMHANS) at choose.
al'll::\.lz-‘il the e, Bvkade’, FEH ACKR cot @ HMSIT B/ Dapaﬂmﬂn“ Campus HEP’GHErS; Mikhil PM and Vasavi
i e Dr Pradesp BS. Professor and Head, Konda

Departmant of Epidemiclogy, Centra for
Public Health, MIMHANS along with his
coordinators, enlightened cur students about

social

Pl (1T A Bo e b Rl Ctuid)
11081 arm on 1008 B021 oo which the caes & posted
Iev Evidraic el tha goa nena

e mrsdin miy bl i ml oo thes 04 07- 2022

1N TRE COURT OF THE 71nd ADDITIONSL CHIEF
METREGFOLITAM SAAERSTRETE, BANGRLORE
€. Mige. Mo 442872023
PETITIMEE | 1) DASAPPA, 5/ YELLAPFA B/ fa
RO, oA vasd, Indl cans. Pag e, idns Radoy
Lorpdatl, A NuEyarac Beag@u-5aitia. A
REEPINDENT, The chiasl segralraiTie Ceirmiicisre
Bt Bengakon Mulurgann Palibd, Borgaion
PUBLIE NOTICE

WA, e tm (b2 prviion bt phimeing an
itk nesking fusrton m shove amE sespardant
wriEriT 12 oo e e ol mofe of fis cetrione M. 1
i epther of rentoe fe, 2 wha was by nane late
O REAKEA WIFE OF DASAPPA EXPIRED DN 138~
iy AT fgt CAOSE BEQDY LATOUT, A
MARAYARAFIERS, DENSALUNG-S80016, and

s irmmghy cham daa s corifecais b she spsanrbat,

I aew pErion imiErenive Fia theet ghi=ctan e i
mate oy et ot §1:00 &M m IRUETIIY o
which deit e coes = goated dor heeirg, beors the
Mok ki 21 Akl Sl Wintmpaiean Mg etovis court e
Forrmby

Gavan yrder g hardd ang seal i ihe R (e
UREREY

'.-:.--:-'Jr' ol e Cagrt, Shewimiede XXIN AL

(2023-20258), was held on 3rd July 2023, Ms
Tintisha Sagar - Joint Sacratary, DS Or OV
Mandimath - Professor and former Registrar
of Mational Law School, under the NLSIU,

DSBS BANGALORE INAUGURATES ITS NEW BATCH OF 2023-25

grwn of the Caurt Shermisce. XV MGV Courd. a Inauguration Ceramony and Bangalora: Ms Mrinalinl Dutt - Business
hm.l.f:.dv:mll.lﬂ Patonmrs: Umndasi Grienia:iun F'rug:amme ':ll Da?ﬂ-nﬂ-nda EIJI'III"}"EE, Toshiba Mitsubishi Electnc: Mr
A0, 1ith Erons, Areggalys, Bongelu 55003 Sagar Business Schoal, PGDOM  Vimal Kumar Goyal - Executive Direcior, JP

Morgan Chase & Ca, Bangalore; and alumni
of DSBS - Ms. Madhura Sarkar - Senior

Talent  Acquisition Manager, Analog
Devicas: and Dr B.S. Pail Cirector,
participated,

FORM G
INVITATION FOR EXPRESSION OF INTEREST

{Unider Riagulatian 364 [1] of tha Insobency and Bankrupbcy
(Inaghvency Resaiuton Process lar Carporate Pemona) Regulatians, 2016

1. | Naine af [ corporats ditde glong
wilh PASL CINY LLP e

Addrecs of e registersd ofice

Majesfic Reseanch Services and Solulions
Limibed L7Z200HAI 2PLOOESE1E

2 Fecor, Kalpak Arcade, No. 8817,
Erurch Sineet Bangalons #A 550001 Indla

G50, 5 Floor: Kanakia Zillon, Galeway
fo BHC LES Marg, Kira (Veasd) Mumba
Pl 00071 India

Pltps e s, o

h’l.rr'h.'u Mararashira

Pt

3 | Address of the Comporate Office

4 |URLofweheln
& | Detaks of placo whese maoriy of
|t astels anlocalod.
& |In apanly of msin phod

T | vty ard vaiae of main productsisendos;

S“le': ol Ser\;u;: amounling Spprar

Ecdil i fast dnancal year (s per Anvadl [Ra, 57,24 Crores
Repart for fha finandal year 2080-21)
B | Humbar of employeas workmen 0 {nof known)

. | Further delal: nouding last svalable Snancisl
sataments (wih schedules) of heo yaars. ists
of rrpelitors, rediwand daies for subsnquen
everls ol he process s'e rvailable al

10 Edgably for resaifion speilants under
eachion 252|(h) al tha Cods 1 avakiable al
11| Lot cabe for recel pl ot enpression of inerast
12| Date of Bsws of proisional st of
prespective resclubion spplcants

13 Last dabe for submission of abecticrs

tn provssional stapplicanis

14| Prociss onll of In sl EOL

Diztls can be sought in elacironc form
Iy ermail st ipvin.misstfigmal

Dl o B sought i dedronic fem by
email &t ipvn.mresl @igmai.com

14% Buguat, 2023 upto 17 00 Hours
21" Augst, 2023

P August, 2123 upta 1700 Hours

man, mrssEgmak com

Sil

CA. Vinarta Mabsshwari

FP bor W's. Majestic Resesrch Services and Sedulions Limited
IBB| Rugistration Mo.; [BEYFO001'P-PO0ES 201718110364
Emadl: iporomrzsifigmall com

Dt J8™ July, 2023
Place: Suml

SECURITIES AND EXCHANGE
BOARD OF INDIA

APPLICATIONS FOR THE POST OF EXECUTIVE
DIRECTOR ON CONTRACT / DEPUTATION

Socurities and Exchange Board of India (SEBI), s a statutory
regulatory body establishied by an Act of Pariament, to protect
the interests of investors In securties, lo promole the
development of and (o requiate the secunties markel. SEBI
invites applications from Indian citizens for Two (02) post of
Executive Director, on contract/'deputation basis. Last date for
receipl of applcation ks August 18, 2023,

For more details of the advertisement visit SEBI websile
wiww sedd gov_in.

CBC 152041 100092324

APPEMDLK- V-8
[Sre proviso fo ruls B (8)]
Sabe Notice for sale of inmovable Property
E-fucton Sale Halico for sale of Imemowabio Assess urklor the Securasabon sng
Rescnstnuclion af Fimancial Assets and Enforcement of Secunty Inlerest fct, 2002
rerd with proviso to Rube 8(6) and Rufe 9{1) of fie Security inberast {Enforosment)
Ry, 2003
Motz ks hereby ghean B3 tha puslic in gararal ard i pesticutar i tha Sorrower(s) and
Guarantans) that the balow descrbed Immovable Properdy morgeged o Assels
Care & Reconstruction Enterprise Lid, (CiN: UGSasiDL2003PLC115769)
{"Sacurad Craditor”), iho physioal possession of whch has bean taken by the
Suthorised Officar of the Secured Craditar, will be sald an “as is whore 3", “as is
what is” and “whatever there is™ basis on 14082023 from 02.00 PM. to 04.00
PM., for recovery of Re. 51,865,066 (Rupees Fifty One Lakh Sixty Five Thousand
Fifty 2ix anly), perding lowards e Loan Account Mo, S0750XW] [Oid Lean
Acosuil Mo HHLBGMOOISE50T]. by way al eulstanding prindpal, arreans (inchidng
acciued tabe chammes) ard interaal bl 10072023 wilh applizabie fubure intarast in
Rerrs of e Loan Agreemeant and other retated lean documentiz) wel 11.07.20@3
Alareg with segal expenses and ollwar charges des o the Secured Créditar fans
Sregnivas Dasanga 0 Srinivasainh Q. 0. [Propriglor, Jal Marathi Disigng) and
Bhagya
Thie old Loan Accounl mlong witl ils urderlying security[ies), incduding fhe mmovatie
Property, had bean asgignad by Indialzlis Hausng Finance Ld, (“IHFLT) fe indmbula
Aggel Reconslructon Ca. Lid ("IARCL™) wide Assignmen] Agreetienl datad
300082020, The said Laan Accourd has baen furihar assgned by IARCL 1o and in
favour of e Secwred Credilor, Bofng a8 & Trustee of ACRE-102-Trust, vide
Azsigment Agreement dabed 26.04.2021 read with Recaification Deed debed
26.08.2021
The Reserde Prce aof the Immovable Property will be Rs. 26.20,0000 [Rupeses
Twenty Five Lakh Twenty Thousand only} and lhe Earmes) Money Deposil
{"EMD"} wil B Re. 2520000 iRupees Two Lakh Filty Two Thausand only) i
Aduivalenl ba 105 al the Regsio Phice

DESCRIPTION OF THE IMMOVABLE PROPERTY

ALL THAT PIECE AND PARCEL OF PLOT OF WESTERMN PORTION OF
RESIDEMTIAL VACANT PLOT BEARING 2184, CARVED OUT OF &Y. MO, 952,
SITUATED AT HITHGANAHALLI VILLAGE, ATTIBELE HOBELI, ANEKAL TALUK,
BENGALURU RURAL MSTRICT, IN THE RESIDENTIAL LAYOUT APPROVED BY
THE ANEKAL PLAMNNING AUTHORITY B. M. B. [ A NO. APA/LADNGTI2008-00,
DATED: 11M0/2010, KNOWN AS “SURYA RESIDENCY", WITH ALL RIGMTS,
APPURTEMANCES WHATSOEVER OR UNDERMEATH OR ABOWE THE
SURFACE, BENGALURL - 562106, KARNATANA,

MEASURING.:

EASTTOWEST HORTHERM SIDE 25-0 FEET
S0OUTHERM 5IDE 26.5 FEET

HORTHTOS0UTH | EASTERM SINE T6-0 FEET
WESTERK SIDE T0-0FEET

TOTALLY MEASURING ; 1878.78 50, FT,

AND BOUNDED ON THE |

EASTEY REMAINING PORTION OF SAME PLOT RO, 181

WESTBY PLOTMNO. 182

HNORTHEY 12 METERS RO®D

SOUTHBY FROPERTY OF THIMMA REDD'Y.

For detailed terms and conditions of the sale, please refer to the link provided
ion the website of the Secured Creditor e, wanw. screindiazin For bidding, log on
o www.auctonfocus.in

S0

AUTHORIZED OFFICER

Dt = 26.07. 2023 ASSETS CARE & RECOMSTRUCTIOR ENTERPRISE LTD.
Place | BENGALURU TRUSTEE OF ACRE-102-TRUST

SHRIRAM HOUSING FINANCE LIMITED
Feeg, OM.: OMice Mo, 123, Argaees Naicken Steel, Chesna-R00001
SHRIR&M Head Oties: Level 3, Wockhardt Towers, East Wing C-2 Bloci
Housing Finance | Bandma Kurla Complax, Bandra (East). Mumbai 400 D51
Website: waw shriramhousing.in
POSSESSION NOTICE
Wherags the undarsigned being the authorsed officer of Shrifam Hausing
Finance Limited {SHFL) under the provisions of the Securitisation and
Recanstruction of Financial Assets and Enforcement of Secury Imterest Act,
2002 =nid Act) and in exercise af powars conlarred wider Sechon 130129 o
the said Actread with Rule 3 of the Secarity Interast (Enforcement) Rules, 2002
(said Rudes) issued demand nolices 1o the Borrowers detals of which arg
mentioaed inthe lable belaw o repay the amownt mertianed in the said demand
nabCes,

Tne Borrawers hawing fzilad to repay the ameunt, nobces are hareby ghven 1o
the Bormwers and tha public in general thal the undarsigned baing the
Authorized Offacer of SHFL has taken the Physscal possession of the morigaged
properties describad karein bebow in exarcise of pawars conlarred an him/har
under section 13(4) of the sad Act read with rule 8 of the said Rules, an this
Z5th day of July 2023.

Borrower/Ca-Bormower
Nama & Address

Amount due as per
Diemand Natics

1. MAS. SAYEDA BANU W/0 M ATHAULLA,
2. MR. M ATHAULLA 5/0 MOHAMMED SAS8,

Rz 12.02.364/ (Rupees
Tweve Labfts Two Thousand

Riat: No. 3428, Behind DCM Watchman TAEE Rl e T
Quarers, dth Read, Srivam Layoul, Niwvatll, | Only) 0 respect of Loan
Mear Banni Mahakali Tempgle, Davangere— | A coun ! Ma.

577 04
Also AL Sile Mo, 110, Doar No, 2137110,
Doddabudihal Village, Davangere- 577 006

Also AL Mr, M Alkaulta., Proprietor, Khwaja
Whale Sale Fice Shog, Near Shri Durgambika | TEcEiptof sad nodlce

Temple, Nituvalli, Davangere - 577 004 Notics dated: 12 052023

SHLHUBLH:DM 188 as on
12.05.2023 with further
nbevest ab e comfraciial rata,
within 60 days froem the

Descriplion of Property

All tha! plece and parced of resldential property bearing Site No. 110, Daar No.
213110, Situzted at Doddabudihatu, Davangere Cily, Davangere Taluk and
District, Pin: 577004, measuring 32x30 feet in total 960 Sq. Feel and bounded
on: East: Property of olhers, West : Road, Morlh :  Property of ethers, South :
Site No. 111,

This nofice = also hereby 1o caution the general public at lasge that the
authorized officer of SHFL iz inthe lawful Physical Possession of the immavabde
proporty mentioned herain above and the Borrowers or 2oy pesson shall net
after receipl of this notice iransfer by way ol sale, lease or oihareisa ceal with/
dlienate dny of the above mentioned secured assels referred to in this notice,
without preor written cons=ntof SHFL,

The borrower's attention is invited to the provisions of sub- section (B} of
section 13 of the Act, m respect of tme avallable, to redaem the secured assels.
Place; Davangere S~ Autherised Officar
Data - 25-07-2023 Shriram Housang Finance Limited

o0 @9

0 @0



